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MR. SPEAKER: Shri Madhusudan Mistry.
SHRI MADHUSUDAN MISTRY (SABARKANTHA): I am not raising the matter, Sir.

MR. SPEAKER: A few notices have been given by some hon. Members who have already spoken
this week. Today, being not an ordinary sitting day, I am allowing these Members to speak as an
exception and not as a precedent.
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